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IN THE CENTRAL ADMINISTRATIVE TRIBUNZL :HYDERABAD BENCH

AT HYDERABZD,
0A,983795,

:-j -5,},

Date of ordersl1i-12-95,’

Betweens-
Ch.Brahmaji Rao ses gbplicant.

and

1. The Telecom Déstrict Manager,
Eluru =~434 050,

2. The Chief Gen,eral.lidanagei-,
Telecommunications, A.P,
Hyderabad-500 001,

3. The Chairman, Telecbm'Commissioh,,

(Rep.Union of India,),
Sanchar Bhavan,New Delhi-110 001,

voe , Respondénts,

Counsel for ﬁhe Aépiicant¥ Mf,N.§;Srinivasan
Counsel for the.RQSpondents:Mf.K.Ramuloo.OSSC.
coRay - -
_HON'BLE MR,JUSTICE V,NEELZDRI .RAO,VICE CHAIRMAN

'HON‘ *BLE SHRI R.RANSARAJAN +MEMBER ADMINISTRATIVE,
.Hon'ble Tribunal made the following orders-

This O.A,is £# filed praying for stepping up
of pay of the applicant so as to be equal with the
pay of his juniors,

It is now stated by the learned counsel for the

applicant that as the applicant was given the benefit

of notional pay as. prayed with effect from 1-2-1988

and the monetary benefit from one year prior to the

date of filing of this 0,A,This O,A.had become infructuous.,
Accordingly it is dismissed. No costs.
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/%we’j}“ﬂmi‘) )
Dy.Registrar(Judl)

Qopy _tos~ ~

1. The Telecom District Manager,Eluru-524 05C

2. The Chiéf General Manager,Telecommunications,a,P.
Hyderabad-500 001, |

3. The Chairman,Telecom Commission(Rep,Union of India),
Sanchar Bhawgn,New Delhi-110 001, .

4. One copy to Mr.N,R,Srinivasan,advocate,6-1-132/54/G3,
~ Karthikeya Apartments,Padmarao Nagar,Sec'bad,.500061,
5. One copy -to sri K.Ramuloo,CGSC, CAT,Hyd,

6. One spare copy,
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Adm¢t ed and Interim dlrectwon
Issued.

Allowed. )
Disposell of with’diyéctiOms.
Dismiése

Dismisse as withdrawn.
Dismissed\ for Yefault.
Ordered/Re écted;

No order as %o costs.






